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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1062 OF 2024
IN THE MATTER OF :
BHANU SAHAY ...t APPLICANT
VERSUS
UNION OF INDIA & OTHERS............cooiviiini RESPONDENTS

REPLY ON BEHALF OF THE RESPONDENT NO. 11,

MUNICIPAL COMMISSIONER, JHANSI NAGAR NIGAM

In compliance with the Hon'ble NGT orders dated 28-11-2024 in
O.A. No. 1062/2024 (Bhanu Sahay vs. Union of India & Others),
this affidavit on the said matter is hereby submitted to the Hon'ble
NGT by the undersigned, Municipal Commissioner, Respondent
No. 11, on behalf of the Municipal Corporation.

That under Jhansi Smart City Limited as per the sanctioned DPR, a
project was undertaken to tap four major nallas and 13 minor drains
discharging into the Pahuj River. The project for tapping these four
major nallas and 13 minor drains has been completed. A true copy

status of drain STP dated nil is ANNEXURE R-1. In compliance

o
gﬁg 37‘—@‘ ﬁ\?ﬁ‘with the Hon’ble NGT order dated 28.11.2024, the Joint Committee

{ﬁ&ﬁ‘ﬂ

identified two untapped minor drains. A DPR has been prepared for
tapping of these drains to Sewage Pumping Station 4, with an
estimated project cost of Rupees 2 crore. The approval of the project
has been done and the tendering process is underway and the project
will be completed at the earliest. A true copy of project approval
dated 13.02.2025 is ANNEXURE R-2.

That the STP in question has been duly commissioned. A true copy

of Commissioning certificate dated 26.12.2024 is ANNEXURE R-

3, is now fully operational, and has successfully completed the
stabilization process, ensuring compliance with prescribed

discharge norms.

That periodic performance assessments of the STP are conducted to

ensure adherence to requisite environmental standards and



Through

2

efficiency benchmarks. The plant undergoes continuous
monitoring, with detailed analysis reports of inlet water samples and
treated outlet water samples. A true copy of the test report
wastewater laboratory dated 06.02.2025 and 25.02.2025 annexed is
ANNEXURES R-4 and a true copy of test report wastewater
laboratory dated 06.02.2025 and 25.02.2025 is ANNEXURE R-5

respectively, reflecting compliance with prescribed treatment

parameters.

That Jhansi Nagar Nigam remains committed to ensuring
compliance with environmental regulations and is actively engaged
in sustainable wastewater management practices. A true copy of
treated sewage, after undergoing necessary treatment, is being

discharged into the Phauj River is ANNEXURE R-6.

That in light of the aforementioned submissions, it is humbly
submitted that Jhansi Municipal Corporation remains steadfast in its
commitment to adopting best practices in wastewater management
and environmental conservation. The Jhansi Municipal Corporation
is dedicated to ensuring that all treated sewage complies with
prescribed norms and is responsibly discharged. It is further prayed

that this Hon'ble Tribunal may pass any other orders as deemed just

b

Respondent no. 11
Municipal Commissioner,
Jhansi Nagar Nigam

and appropriate in the interest of justice.

o
Gaurav Agarwal,

Advocate, Supreme Court
0-703, Aditya Mega City,
Vaibhav Khand, Indirapuram,
Ghaziabad, U.P. NCR 201014
Counsel for Respondent No. 11
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BEFORE THE NATIONAL GREEN TRIBUNAL, P
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1062 OF 202“4, 4

IN THE MATTER OF :
BHANU SAHAY. ..oooooiiiiiie e, APPLICANT
VERSUS
UNION OF INDIA & OTHERS................ccvven.., RESPONDENTS
AFFIDAVIT

I, SATYA PRAKASH, aged about 37 years, S/o Shri Ram
Chandra Ram, R/o A-1, Nagar Ayukta Awas, Near Atal Ekta Park, Civil

Lines Jhansi, U. P.-284001, do hereby state on solemn affirmation as
under:

1. That am the Respondent No. 11, Municipal Commissioner, Jhansi
Nagar Nigam in the present Original Application as such I am well
conversant with the facts and circumstances of the present case and
hence, competent to swear this affidavit.

2. That] have gone through the accompanying Reply from para 1 to 6 and
Say that the contents thereof are true and correct to the best of my
knowledge and belief and I believe the same to be true.

i

DEPONENT

Verified at Jhansi, U.P. on this 12 day of March, 2025 that the contents
of my above affidavit are true and correct to my knowledge and no part
of it is false and nothing material has been concealed therefrom.

s

DEPONENT

PRAKA

NOTARY JHANSI DISTRICT
f2 2 A5
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ANNEXURE R1:
it
26 MLD STP Lahargird under Jhansl Smart City (Annexure- 01)
Tapping Completion Status “The all drains for which this STP has been constructed are tapped as
per detall below®-
[ Major [ Capacity | Respective T raphs ﬁ
W SPS | Major | Capacity | Respective | Wier Photograp
Name | Drain Minor Draln |
—— | Name = o
1 | SPS1 | Nayagao | 35MID | Siddneshwar
Nala Nagar(partial)
and ITl college
| |
2 SPS-2 | Prabhu | 11.5MLD | Siddheshwar p . -
rtial) e
Ram Lal . Nagar (pa =
Ashram and Laher ki -~ AV )
ata o 4.
m Vfg‘f":*g " .
Psx T Ty S|
| % it
| e g b
! & i g
| 3 SPS-3 | Lahargird | 1.5MLD | Rajghat Colony . fd ol 2T 2
* Bus Stop and Panchyat et
' Nalla Bhawan Colony §
| 4 | SP5-4 | Allaghat | 10MLD | Gadhiya Phatak,
; Nalla Khatibaba
Isaitola, Summer
| Nagar, Sangam
i ' Vihar, Surya
l ‘ Puram, K.K.Purl
| and Aawas Vikas
‘ Colony
4 dhamw ol many el
I I o
i ltias sy
AN
' y ik
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ANNEXURE R3:

Commissioni i
oning Certificate of 26 MLD STP Plant

Wi JHANSI SMART CITY LIMITED

L ‘ it Regd. Office - Jhansl Nagar Nigam, Jhansi 284001

Smart Qty CIN- U75230UP20165GC087873
emall.ld- lhlmhtﬂlﬂtkv'td@(rﬂlﬂ-lm‘

(Annexure- 03)

Ref No.: JSCUGM24-28 8942

COMMISSIONING CERTIFICATAE

Date: 2/ December, 2024

This is to certify that Sewage Treatment Plant of 26.
Colony, Lahargird, Jhanst along with 4 Number Sewa

under Jhansi Smart City Limited has

General Manager
Jhansi Smart City Limited. Jhansi

\ Sfl.’i\,lustav
it Epnincer

| bemitn

“hhist
Aecis

MLD capacity situated at Friends
ge Pumping Stations constructed
been completed and commissioned successfully

o

o1 arigad
o e PR Faedl
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ANNEXURE R4:

o
—_— REGIONAL LABORATORY JITANSI

AT UTTAR PRADESIT POLLUTION CONTROL BOARD

By 22
Avns Vikns Colony, Talpura Yolna, Kanpur Road, Jhansl
l ; TI'QT REPORT: WASTE WATER LADORATORY
Rof Not 30256075/ Thans1/2028 Date:06/02/2025

1< Name of Industry: Jhansi Smart City Limited, 26 MLD STI Lohargird Jhansi.
2« Address of Industry: 26 MLD STP Lahargird Jhansl,

3- Distriet: Jhansi

4- Description about snmpling point: Inlet of ST1

- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Rishi Kumar Kushwaha LA & Manoj Verma JRI

7- Colour and Odour: Blackish Foul

8- Quantity and Packing: 2 Litre Plastic Jerryean

9- Date of Sample Collection: 29/01/2025

10- Analyls Indented by: RO Jhansi

11- Date of sample recelpt In Lab: 31/01/2025

12- Perlod of Annlysls: -

13- ULR Number: -

14- Sampling Plan/Ref. No.: -

15- Sampling Mcthod Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Prescrvation of Sumples

S. Parameter/Mcthod Name Unit Resulty Standard Detection
N. | Range
1 pll, APHA 24th Ed. 45008: 2023 - 6.82 - 02-12
2 | Suspended Solids , APHA 24ih Ed, mg/l 142.0 - 10-20000 mg/l
2540 B I'mnl Sns cnded Solids dricd nt
105 °C 2023
3 | Dissolved Sohds APHA 24th Ed. 2540 mg/l ) 795.0 . 10- 50000 mg/l
C Total Dissolved Solids dricd at 180
°C 2023
4 | Towl Solids, APIIA 241h Ed.2540 B: mg/l 937.0 - 10- 50000 mg/l
2023
5 | BOD, APHA 24th Ed. 3 day 27 °C s mg/l 95.0 - 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
6 | COD, APHA 24th Ed. 5220 B Open mg/l 329.8 - 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmentul pollulants are as part-A Effluent (Schedulo-V1). The Environment (Profection) Rules, 1936

source: www.cpeb.nic.in/GeneralStundards.pdf. Besides Ihese stundards, refer EPA standards for specific purposc

Mo ) Tha rexuhis i the Test Ropors ralute wmly 10 the itema testod. 3 The repon shall not. in full, without the f Jabwrotury. V. The test repent perums w the nple as
—E
Remark: NA

Analyscd by-

|Krishna Rawat(JRF), Ma noj
Verma(JRF), Rishl Kumar Kushwaha
(LA)

Digitally signed by
+ Imraan All
AUthorizZgd Ry eovy wooen Imraan Ali gy 0 0215
Madhavi Kamahanshl poug 2024301 130180 162738 40530

Reglonal Of
Dr Madhvi Kamalvanshl (SO) eglonal Offtcer

UPPCB/. Issuc No.: 01 Issue Date:07.06.2023 [Page No.:Page 1 of 2
Amendment No.:00 _|Amendment Date.:03.02.2025 Approved by: TM Issued by; QM

%/ AM/ o

Mmmm
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== CENTRAL LABORATORY
Sex UTTAR PRADESII POLLUTION CONTROL BOARD

Bullding. No TC-12V Vibhuti Khand, Gomtl Nagar, Lucknow-226010

x TEST BEPORT: WASTE WATER LABORATORY

Rel No: 30255949/CENTRAL/2025 Date:25/02/2025
1- Name of Industry: Jhansi Smart City Limited, 26 MLD STP Lahargird Jhansi.

2- Address of Industry: 26 MLD STP Lahargird Jhansi.
3- District: Jhansi

4- Description about sampling point: Inlet of STP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Rishi Kumar Kushwaha LA & Manoj Verma JRF
7- Colour and Odour: - -

8- Quantity and Packing: MPN Bottle

9- Date of Sample Collection: 29/01/2025

10- Analyis Indented by: RO Jhansi

11- Date of sample receipt in Lab: 30/01/2025

12- Period of Analysis: 07 days

13- ULR Number: -

14- Sampling Plan/Ref. No.: UPPCB/CL/WW/755(B)/2025

15- Sampling Mcthod Ref.: APHA 24k Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collcction & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 | Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 540000 - <1.8 MPN/100 ml
2023 & above
2 | Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 34000 - <1.8 MPN/100 ml
Procedure & above
Refc (1) General dards for di of envi | poll are as part-A Effluent (S dule-V1). The Envil (P Rules, 1986
source: www.cpeb.nic.in/G dards.pdf. Besides these s, refer EPA dards for specific purpose

Nt - 1 The resuls in the Test Report relase anly (0 the iems testod: 2. The seport shall nol be reprodused-excep in (o), wihoss he writicn permission af sborstory. 3. The test tcport pertaind 12 the ample as

reccived i Lab.
Remaork: NA
Analysed by-
[Dr Mamta Pandey(SA)|
Authorized
Reeta ﬁﬁ?&“ ¥ o—
Date: 2025.02.25 IMRAN AN AHIAAD KRN
Keshacnav TASON AHMAD KHAN 35 5505
Incharge
Central Laboratory
UPPCB/CL/7.8.2 Issue No.: 01 Issue Date:01.10.2024 |Page No.:Page 1 of 2

Amendment No.:01 Amendment Date.:01.10.2024 [Approved by: TM Issued by: QM
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ANNEXURE RS:

= REGIONAL LABORATORY JHANSI
’v.,\"’al‘ UTTAR PRADESH POLLUTION CONTROL BOARD
Avas Vikas Colony, Talpura Yojna, Kanpur Road, Jhansi

TEST BI;PORT: WASTE WATER LABORATORY

Ref No: 30256103/Jhansi2025 Date:06/022025
ate:

1- Name of Industry: Jhansi Sman City Limited, 26 MLD STP Lahargird Jhansi.
2- Address of Industry: 26 MLD STP Lahargird Jhansi.

3- District: Jhansi

4 Description about sampling point: Outlet of STP

S- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Rishi Kumar Kushwaha LA & Manoj Verma JRF

7- Colour and Odour: Light Yellowish Odourlcss

8- Quantity and Packing: 2 Litre Plasuic Jerrycan

9- Date of Sample Collection: 29/01/2025

10- Anpalyis Indented by: RO Jhansi

11- Date of sample receipt in Lab: 31/01/2025

12- Period of Analysis: -

13- ULR Number: -

14- Sampling Plan/Ref. No.: -

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 pH. APHA 24th Ed 4500B: 2023 - | 6.84 65-9.0 02-12
2 Suspended Solids , APHA 24th E4. mgl | 120 100 mg/! 10-20000 mg/1
2540 D Total Supend.-d Solids dried &t |
103-105 °C 2023 i
3 | Dissolved Solids, APHA 24:h Ed 2540 mel 6420 - 10- 50090 mg1
C Totz! stsol\ed Solids dried 21 180
C 2023
1 | Total Solids, APHA 24t EA 2540 B: mgl 6540 - 10- 50000 med
2023 i
5 | BOD, APHA 24th Ed. 3dz2y27°CIS mel 120 30.0mgL 1.0 -30000 mg/i
3025 ( Part 44): 1993 Bio 2023
6 COD, APHA 24th Ed. 5220 B Open mgl 2656 250 mg/L 5.0 -100000 mg/1
Refhex Method 2023
Re (1) General Szzndards for discharge of t are 25 pert-A Efucns (Schedale-VI). Toe Exvisooment (Proictios) Reles 1936
‘xnsqémmmtﬂasﬁm soodards, refer EPA standeds for specific p=pose
N :ﬁﬂl:f‘l"ﬂ&"’*uﬂlm—‘ﬂ- 2 et S ey 3 T3
—ia
Remerk: N4
Analysed by-
[Krishaa Rswat(JRF), Manoj
Verma(JRF), Rishi Kumar Knshwaha
[()]
| Dty esescy
Astborigad by Imraan Aln,‘,,,,""."’m,n.s
Madhavi b 5073 €537
Kamalvanshi h““"'“" Regional Officer
Dr Madbvi sz:.lnnlhl (S0)
UPPCB/. |Issue No.: 01 |Issne Date:07.06.2023 [Page No.:Page 1 of 2

Amendment No.:00 iAmendment Date.:03.02.2025 | Approved by: TM |Issued by: QM
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= CENTR. L LABORATORY l %
%Wi}‘?p UTTAR PRADESH PO .LUTION CONTROL BOARD ¢ 35_53

Bulilding, No TC-12V Vibhuti k hand, Gomtl Nagar, Lucknow-226010 3

B TEST REPORT' WASl E WATER LABORATORY

B vodiiangiu
Ref No: 30256037/CENTRAL/2028 Date:25/02/2025
1- Name of Industry: Jhansi Smart ¢ ity Limited, 26 MLD STP Lahargird Jhansi.
2- Address of Industry: 26 MLD STI Lahargird Jhansi.
3- District: Jhansi
4- Description about sampling polnt Outlit of STP
5- Type of Sample (Grab/Composite/lniegr ted): Grab
6- Sample Collected By: Rishi kumar Kushv tha LA & Manoj Verna JRF
7- Colour and Odour: - - '
8- Quantity and Packing: MPN Butle
9- Datc of Sample Collection: 29/01.2025
10- Analyis Indented by: RO Jhansi
11- Date of sample recelpt in Lab: 30/01/2025
12- Period of Analysis: 07 days
13- ULR Number: -
14- Sampling Plan/Ref. No.: UPPCB/CL/\VW/755(B)/2025

15- Sampling Mecthod Ref.: APHA 24th Edition 2023- 1060 A B, C, Page No.- 42- 52, Collcction & Prescrvation of Samples

S. Parameters Viethod Name Unit Results Standard Detection
N ) Range
1 | Total Coliform, APHA 9221 24th Ed.: MPN/100 ml 9400 -, <]1.8 MPN/100 ml
2023 & above
i ol I i /100 m! 930 As per <1.8 MPN/100 mi
2 | Fecal Cohform}.’ ;iZﬂllemF; al Coliform MPN/100 m! P MENL

n-A Eifluent (Schedule-VI1). The i (P ion) Rules, 1986

Reference- (1) General Standards for dischary, of environmental pollutsnts arc as pu
source: www.cpcb.nic in/GencralStandards.pdf. esides these standards, refer EPA standard: for specific purpose

Imtmﬁlhlfﬂlqﬂimkwm!’ymlkuﬂum 2. The report shall not be seproduccd-cacept in full, with. 4 the wnillen permission of Liboratory. 3. The test repont pertaias 'o e snple >
Note

receved 18 Lab
Remark: NA
Analysed by-
[Dr M ‘amta Pandey(SA)]
Aut orized by
Oupealy sared by hevts
Reeta Kest. VE."'W”.M. IMRAN °.:‘;.".,“?.2:"..
., APTASO HMAD KHAN O
_Reeta Kesi \'{ASO) AHMA lncha}’gé“"”
Central Laboratory
UPPCB/CL/7.8.2 Iss 1e No.: 01 Issue Date:01.10.2024 [Page No.:Page 1 of 2

Amendment No.:01 |An;endment Date.:01.10.2024 |Approved by: TM Issued by: QM

Contd.
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—~—— REGIONAL LABORATORY JHANSI
&g’;g, UTTAR PRADESH POLLUTION CONTROL BOARD
o v

Avas Vikas Colony, Talpura Yo]na, Kanpur Road, Jhansi

;i TEST REPORT; WASTE WATER LABORATORY
Ref No: 30256117/Jhansv2025 ‘

Date:06/02/2025
1- Name of Industry:

Jhansi Smart City Limited, 26 MLD STP Lahargird Jhansi
2- Address of Industry: 26 MLD STP Lahargird Jhansi.

3- District: Jhansi

4- Description about sampling point: Final Outict of STP

S- Type of Sample (Grab/Compnsile/lmcgrnlcd): Grab

6- Sample Collected By: Rishi Kumar Kushwaha LA & Manoj Verma JRF

7- Colour and Odour: Light Yellowish Odourless

8- Quantity and Packing: 2 Litre Plastic Jerrycan

9- Date of Sample Collection: 29/01/2025

10- Analyis Indented by: RO Jhansi

11- Date of sample receipt in Lab: 31/01/2025

12- Period of Analysis: -

13- ULR Number: -

14- Sampling Plan/Ref. No.: -

15- Sampling Method Rel.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Prescrvation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range

1 pH. APHA 24th Ed. 4500B: 2023 - 7.05 6.5-9.0 02-12

2 Suspended Solids , APHA 24th Ed. mg/l 13.0 100 mg/I 10-20000 mg/1

2540 D Total Suspended Solids dricd at
103-105 °C 2023

3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 651.0 - 10- 50000 mg/1
C Total Dissolved Solids dried at 180
°C 2023

4 | Total Solids, APHA 24th Ed.2540 B: mg/l 664.0 - 10- 50000 mg/1
2023
5 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 9.0 30.0 mg/L 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
6 COD, APHA 24th Ed. 5220 B Open mg/l 38.8 250 mg/L 5.0 -100000 mg/
Reflux Method 2023
Refc (1) General Standards for disch of envi are as part-A Effluent (Schedule-V1). The Environment (Prolection) Rules, 1986

source: www.cpeb.mic.in/G

pdf. Besides these d: refer EPA d: for specific purpose

Nete l]\tlﬂu’lﬁ.lﬁc"mlﬂ!ﬂnhwhu&ml«u‘:lmlﬂnﬂlhnmkmm-u,-nhllhmwuinuoﬂm,] The test repon pertami o the sample a5

recerved @ Lab
Remark: NA
Analysed by-
[Krishna Rawat(JRF), Manoj
Verma(JRF), Rishi Kumar Kushwaha
(LA)]
Imraan Ali s,
Madhav? "2 BEb R sy | - i
Kamalvanshij Ourzmsoaorin Regional Officer
Dr Madhvi Kamalvanshi (SO)
UPPCB/. Issue No.: 01 Issuc Date:07.06.2023 |Page No.:Page 1 of 2
Amendment No.:00 Amendment Date.:03.02.2025 | Approved by: TM Issued by: OM
Contd.
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i CENTRAL LABORATORY 4( %)

—— 5/

X UTTAR PRADESH POLLUTION CONTROL BOARD Yty
P a® Building. No TC-12V Vibhutj Khand, Gomti Nagar, Lucknow-226010 2

ot e L

TEST REPORT: WASTE WATER LABORATORY
Ref No: 30256054/CENTRAL/2025

1- Name of Industry: Jhansi Smar City Limited, 26 MLD STP Lahargird Jhansi.
2- Address of Industry: 26 MLD STP Lahargird Jhansi.
3- District: Jhansi

Date:25/02/2025

4- Description about sampling point: Final Outlct of STP

5- Type of Sample (Crlb/Composite/'lntegrated): Grab

6- Sample Collected By: Rishi Kumar Kushwaha LA & Manoj Verma JRF
7- Colour and Odour:

8- Quantity and Packing: MPN Bonle

9- Date of Sample Collection: 290112025

10- Analyis Indented by: RO Jhansi

11- Date of sample receipt in Lab: 30/01/2025

12- Period of Analysis: 07 days

13- ULR Number: -

14- Sampling Plan/Ref. No.: UPPCB/CL/WW/755(B)2025

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Uit Results Standard Detection
N Range
1 | Total Coliform, APHA 9221 24th Ed. : MPXN/100 ml 7000 - <1.8 MPN/100 ml
2023 & 2bove
i E i 'N/100 m! 920 As per <1.8 MPN/100 mi
2 | Fecal Cohfoml},’ 9221 ul:rele Coliform MP! MoEFSCRicPCE pelitacll

Refe (1) General Stand. for di: of eavi are 25 pant-A Effluent (Schedsle-VI). The Environment (Protection) Rales, 1986
source: www.cpcb.nic.in’GeneralStandards. pdf. Besides these standards, refer EPA standards for specific purpose

Netz Im-ﬂnl:l’ulq.nduw_‘yutnm&lﬁrm“nkmnh&-ﬁ-kmmdm 3. Tie 12 ropert potms © s sampic

=oved @ lah
Remark: NA
Analysed by-
[Dr Mamta Pandey(SA)]
Auth b
fiseta ; Oﬂ%.’ VARAN Oy v by
Keshav ~ (riuns AHMAD — BMieuovus
Reeta Keshav (ASO) ey
Incharge
Central Laboratory
UPPCB/CL/7.8.2 Issue No.: 01 Issue Date:01.10.2024 | Page No.:Page 1 of 2

Amendment No.:01 Amendment Date.:01.10.2024 |Approved by: TM Issued by: QM
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17 ANNEXURE R6:

Fi .
inal Mode of disposal of treated sewag,
e-

The treated effluent water is

bein di i i ; o9q'31" °q1!
F g discharged in t N 78°31's5"
low from STP treateq water sum Eed I tvee PanvpES 2652 e

(Annexure- 04)
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